IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD

R.P.NO.4 of 1994 in 0.A.N0,1026 of 19904 = P

-~

‘Betusen _ : Dated: 21:1:1994j

State of Andhra Pradesh rspresented, by its Chief Searata:ifpn—covtv,
General Administration Department, Secretariat, Hyderabad.

Applicant/Respondant No.1
il"l 'D.A .1

And P ' ' .

4

17 Srif K.Ram Reddy < SV Respondant/Applicant in (A

2. Union Public Service Cnmm15310n, represanted by its Secratary,},f
Dholpur Houss, New Delhi.

33 Union of India,. reprasantad by its Secretary to Guvernmant
Ministry gf Home, Department of Personnel Affairs, North Block,
New Oslhi. </me

cee Respondenta/RSSpondents
2 3 in D.A.
Counsel .for the Applicant : Sris D.Panduranga Reddy, Spl. : /
- counsel for A.P,S5tate ‘ ,
Counsel for the Respondents STi, G. Ve L ‘N.Murthy ’,;f S

:Sri. N.R.Devaraj, 5r. CGSC.:

-

C ORA Mg . a _ .
Hon'ble Mr, A.B.Gorthi, Administrative Member
Hon'ble Mr,' T.Chandrasekhar Reddy, Judicial Member

The, Hon'ble TribGnal made the following order:=

" The contents of the M and RﬁSR arising out -of 1026/90
are similar to those in MA,951/93 and RPSR 3755/93-a}ising from
0.A.20/91 uhich uas disposed of by an order dt.20.12.1993. Accor-
dingly, in this case also, we allow the M which is Por condonation
of delay in filing the RPSR but ue reject the Reuieu,petition? -~

{%4557 .
Deputy Regxstrar(ludl yea

!

Copy to:- . ’ .
1+ Chief Secretary to Govt., General Administration Departmsnt,.
State of Andhra Pradssh, Secretariat, Hyderabad, .«

2. Secretary, Union Public Ssrvice,Commission, Dholpur House,
New Delhi.

3. Secretary, to Cnﬁgrnmént, Ministry of Home, Department of

' Personnsl Affairs, Union of India, North Block, New Dalhi.!

43 One copy tq.Sri: D.Panduranga Reddy, Spl. counssl Por A.PJState
'S4 One copy to Sris NJR.Devaraj, Sr. CGSC, CAT, Hyds 7

64 One copy to Srid G'UEL“N"Murthy, advocata, CAT, Hydj",ﬂ
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Disposed of with- direc#ions. — -
__PfEmissed. .\ "1 AYDERADAD BEN&%
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issed as withdrawn.
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Dismissed for mefault,

Re jecited/Urdered,
[N

" Noefder s to costs.
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